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WRITTEN ANSWERS TO UNSTARRED QUESTIONS

pleased to state:

Air cargo terminal at Indore

Airport at Indore 1s under the consideration of Government;

(b)

if so, the details thereof; and

T1366. DR. CHANDAN MITRA: Will the Minister of CIVIL AVIATION be

(a) whether the proposal to construct air cargo terminal at Devi Ahilya Bai Holkar

the steps taken by Government for the approval and implementation of this

proposal at the earliest?

(SHRI G.M. SIDDESHWARA): (a) No, Sir.

(b) and (¢) Do not arise.

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION

TOriginal notice of the question was received in Hindi.



